




Sl.No Issue for Consultation Remarks 

1.  

In which band, spectrum should 
be assigned to NCRTC for their 
LTE-R technology based Train 
control system for RRTS rail 
corridors? 

The Spectrum should be assigned to 
NCRTC in the 700 Mhz band. This shall 
be separate from the one allotted to IR 
and dedicated to RRTS projects 
exclusively. 

2.  

How much spectrum in the 
spectrum band(s) suggested in 
response to Q1, should be 
assigned to NCRTC to meet its 
requirement for its RRTS LTE-R 
based network? 

It is felt that the safety and operational 
needs being the same as that of IR, 5 
Mhz (Paired) spectrum be allotted to 
NCRTC. 

3.  

Do you see any challenge, if the 
same spectrum is assigned to 
different RRTS/metro rail 
networks, operating in 
geographically separated 
areas/corridors in the country? If 
yes, kindly provide details and 
possible solutions. 
 

No challenges are expected, if operating 
in geographically separated areas/ 
corridors. It is felt that it will not be 
practically easy for RRTS/ Metro rail 
network to share the Radio Access 
Network in the overlapping area using 
Multi- Operator Core Network (MOCN) 
due to the multiple command and 
administrative set ups involved   

4.  

In case more than one RRTS 
Metro/rail networks are to operate 
in overlapping geographical 
areas, will it be appropriate for 
RRTS Metro/rail networks to 
share the Radio Access Network 
(RAN) in the overlapping areas 
using Multi- Operator Core 
Network (MOCN)? Any other 
feasible mechanism for using 
same spectrum in overlapping 
areas may also be suggested 
with detailed explanation. Kindly 
justify your response. 

It is preferred to have separate spectrum 
for RRTS & Metros as there will be 
multiple sections / operators overlapping, 
especially Metros with RRTS at several 
points of intersections. 

5.  

In case it is decided that RRTS 
Metro/rail networks may share 
the Radio Access Network (RAN) 
in the overlapping area using 
Multi-Operator Core Network 
(MOCN), 

Not recommended in view of the practical 
difficulties in the set up & administrative 
managements. However, if the Govt. 
decides RRTS/ Metro rail network may 
share the Radio Access Network (RAN) 
in the overlapping area using MOCN,  
then proper guidelines to be issued 
regarding: 
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1. Interface. 

2. Management of the MOCN etc  

Considering the practical difficulties of 
management protocols between 
different operators. 

a) Whether it should be 
included in the terms and 
conditions for assignment of 
spectrum that the assigned 
spectrum may have to be 
shared with other 
RRTS/Metro rail networks to 
whom government decides 
to assign the same spectrum 
frequencies on sharing 
basis? 

 

a) Yes, it should be included in the 
terms and conditions for assignment 
of Spectrum and should not be left 
to the mutual agreement between 
the RRTS/Metro rail network 
operators mandated for MOCN RAN 
sharing.  

However, it is felt that the Spectrum 
bandwidth may be increased which 
should be sufficient to manage three 
/ multiple operators (RRTS/ Metros)  

b) Whether certain guidelines 
for coordination mechanism 
need to be issued or it 
should be left to the mutual 
agreement between the 
RRTS/Metro rail network 
operators mandated for 
MOCN RAN sharing? In 
case, guidelines need to be 
prescribed, kindly suggest 
the points to be included in 
the guidelines. 

b) Certain guidelines  need to be 
issued for coordination mechanism 
under a Central Agency rather than 
between the RRTS/ Metro rail 
network operators mandated for 
MOCN RAN sharing the same band 
width. 

Should be regulated by a common 
Central Agency similar to WPC. New 
operator will be responsible for the 
interfacing, managing the integration 
of  assets etc. within such controls 

 

c) Whether commercial 
arrangements between two 
RRTS/Metro rail networks 
for RAN sharing needs to be 
regulated or left to the 
mutual arrangement? 

c) It is felt that Commercial 
arrangement needs to be regulated 
similar to the commercial telephone 
operators handling calls across the 
service providers. 
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d) Whether any other 
conditions need to be 
prescribed for such RAN 
sharing? Kindly provide 
detailed justifications. 

d) Nil 
 

6.  

What should be the 
permission/licensing regime for 
operation of wireless networks for 
NCRTC and other RRTS/metro 
rail networks? Kindly justify your 
response with justification. 
 

Licensing is required to ensure authorised 
use and license fee may be levied, as the 
services are made for public safety & 
security. As in the case of IR, the 
licensing fee may be kept minimal as it is 
related to safety and not for commercial 
ventures.  

7.  

What should be the broad terms 
and conditions, which may be 
included in the 
Permission/License. Kindly 
provide detailed response with 
justification. 

Same as above 

8.  

Would it be appropriate if the 
spectrum be allocated on the 
same analogy as Indian 
Railways, for the same reasons 
as argued by DoT? If not, what 
should be the spectrum charging 
mechanism for spectrum that will 
be assigned to NCRTC? Kindly 
provide detailed response with 
justification. 

Yes, with separate bandwidth having 
same terms and conditions 

9.  

Whether the terms & conditions 
and spectrum charges that will be 
applicable for NCRTC, should be 
made applicable to the other 
RRTS/Metro rail networks that 
may come up in future? If no, 
what terms & conditions and 
spectrum charges should be 
made applicable for the other 
RRTS/Metro rail networks? Kindly 
justify your response. 

Yes, as the proposed objective of all 
RRTS/ SHSR/ HSR are same and similar 
to IR except the fact that different RRTS/ 
SHSR/ HSRs caters for different regions 
and state governments are stakeholders 
in it. 

10.  Any other issues/suggestions 
relevant to the subject, may be 

For SHSR or HSR the lower band 
spectrum is preferred for larger 
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submitted with proper explanation 
and justification. 
 

propagation distances. This is already 
adopted by the railway industry in China. 


